CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH
- KOLKATA

 OA. 351/1015/2018 Date of order: 04.11.2019

Present - :Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

MR. V. K. AZIZ

Vs.
- M/O HOME AFFAIRS
For the Applicant - - : Ms. T. Maity, Counsel |

For the Respondents : Mr. P. K. Das, Counsel
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Since the apphcaf‘lt:ﬁ""' - ready fet1red from the serviceg

OA has become mfructu@.us_.

2. Therefore, the OA i.g"'d‘ifs\&p;os‘ét’f:)f as infructuous.
(Di. Nandita Chatterjee) (Bidisha Banerjee)
Member (A) , : - . Member (J)
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